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SHRI R. K. SINHA: Is it not a fact that
the grants and assistance given to Bharat
Sevak Samaj are also available to other
social organisations in India, and, therefore,
the grants given to BSS are not of a discri-
minatory character? Secondly, is it not a
fact that every new grant to BSS is subject to
performance and, therefore, sanctioned only
on presentation of last year’s accounts; and
the demand for consolidated accounts, as
made by the Public Accounts Committee, is
a noew one and, therefore, there has been no
lapso on the part of BSS? Also, will the
Government of India  enquire whether
members of the Communist Party and the
RSS were also active workers of the BSS,
because according to my information it is
s0?

MR. SPEAKER: There is no question
which the Minister can answer.

SHRIMATI INDIRA GANDHI: It is
true that grants are given to other organisa-
tions also. Now people are focussing atten-
tion on this particular question because
something has gone wrong with this aspect of
the work of BSS. But we should not lose
sight of the good work done by BSS in
many parts of the country .
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THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH): (a)
to (c). The Central Government does not
supply any quota of spirit (alcohol) as such,

DECEMBER 18, 1967

7706

Oral Answers

1o the States. In order to ensure proper and
equitable  distribution of alcohol for
industrial purposes on all India basis, the
Central Government plays the role of a co-
ordinating agency in that alcohol declared
surplus to their requirements by certain
States is allocated to other States which can-
not meet their requirements from the produc-
tion within their States. The inter-State
allocations of alcohol are made subject to
availability and constitute direct transactions
between the supplying and the receiving
States. A meeting with the representatives
of the States which may have surplus alcohol
to spare is scheduled to be held in Delhi on
the 22nd December, 1967, for the purpose of
assessing the surpluses available for inter-
State allocations. The meeting is usually
held some time after the commencement
of the sugar scason in November, when esti-
mates of production of alcohol becomo
available. The meeting this ycar could not
be held carlier as the concerned States were
not in a position to furnish estimates of
production.  Meanwhile to meet the
urgent demands of Dethi State, the sur-
plus States have ben requested to make small
supplies as an ad hoc arrangemeat pending
finalization of inter-State allocations.
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SHRI RAGHU RAMAIAH : The role
of the Central Government has already
been stated by me. There is no question

of any statutory allocation. It co-ordi-
nates and it advises the surplus States to
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allocate a certain quantity to a deficit State.
Thereafter it becomes a transaction between
the two States. If in that there is a lacuna,
either some State does not supply or some
State gots an over-supply, it is a matter
which has to be looked into. But it is a
‘matter entirely between the two States.
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SHRI HEM BARUA : Why ?
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SHRI RAGHU RAMAIJAH : Last
August there was a meeting of the various
Excise Ministers from the various States
and they wanted a certain priority to be
given to the potable alcohol. That has been
given but we arc constantly emphasizing
on the various States the need for utilising
it for industrial purposes.

SHRI KRISHNA KUMAR CHATTER-
JI: The hon. Minister has aid that they are
only serving the co-ordinating purpose. Is
he aware of the scarcity that is prevailing in
-Calcutta and other urban arcas which has
been creating difficulties because spirit is
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often used for medical purposes? Will he
make it possible through his coordinating
efforts that the supply is regular?

SHRI RAGHU RAMAIAH: We are
fully aware that alcohol is required for drugs
and pharmaceuticals, let alone for polye-
thylene and synthetic rubber purposes. Last
year we did import some alcohol and the
question of import of alcohol in the future
also is not ruled out.
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SHRI RAGHU RAMAIAH: The in-
crease in the output of alcohol depends on
the increase in sugar production.
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MR. SPEAKER: He has answered it
previously. That was exactly what was
asked, that is, about imports. You did
not hear the answer then .
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SHRI RAGHU RAMAIAH: The whole
object of the mceting which is scheduled to
be held at some time towards the end of
this month, as I have already indicated, is to
regulate all these things.
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SHRIRAGHU RAMAIAH: I am afraid,

itis 8 question of import not of export. Last
year we imported 41,883 tonnes of alcohol.

ot srgraT fg et F of wge
9 frgy awe ¥ Qe sEET
M AR ST e g ) ve aR-
g ¥ F gy T § Fr—arg Frelt
] o w1 ¥ @ 2, afw g
o F A W [ & T A
éﬁﬁﬁmmaﬁ&,wﬁm
oI &1 et o R et Ay
W S | & 7 e e § e
mmiwﬂﬁmaﬁa&
T AR aw Ay afz g, @
o 3 fafe o a3 a0 oo
FAM A g

) SH:RI RAGHU RAMAIAH: I should
imagine that is primarily a question for the
Food Minister to consider as to how much

sugar they want and how much food they
want. '
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SHRI MANUBHAI PATEL: The basic
material for the manufacture of spirit is
molasses. Mahuwa also is used as a basic
material but that is not so cheap. From
certain sugar factories these molasses are
being exported to other countries. Has it
come to the notice of the Government; is so,
what steps is the Government talking in that
regard ?
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SHRI RAGHU RAMAIAH: Export has
been completely stopped with effect from
25th May, 1967 and 17th July, 1967 respec-
tively in the case of Alcohol and Molasses.

SHRISONAVANE: What steps arc being
taken to see that spirit is not diverted for
drinking purposes by the drink addicts?

SHRI RAGHU RAMAIJAH: We can only
appeal to the States to be vigilant in this
matter,
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SHRI RAGHU _RAMAIAH: Proper
storage of molasses is one of the steps cons-
tantly before this all-India conference.

SHRI SRINIBAS MISRA: Does the
Government think of giving some incentive
for the production of alcohol so that prodyc-
tion can be encouraged and by that proess
there will be a swith-over from rari for
drinking purposes?

SHRI RAGHU RAMAIAH: I am afraid,
industrial alcohol can be got only through
molasses. Of course, there is a schcme
in Bombay whereby they want to produge
it oyt of ethylene which will reduce the
demand for alchohal for the production of
polyethyleng etc. but that is still to ccme.

SHRI D. C. SHARMA : According to the
statement made by the hon. Minister, even
the essential services such as the hospital
services, which are serving humanity, are
being starved of the supply of spirit. In
view of this background that even the hospi-
ta] services do not get the required quantity
of spirit for helping the patients, will the
Government think that instead of cc-ordini.-
ting the activities of the State Gavernments
and bringing about some kind of a consen-
sus among them, they will try to import more
spirit so that these essential services con-
tinie to run and that there may be the
necessity of a change of policy even though
yau say, Sir, that a change of policy is not to
be discussed during the question Hour?
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SHRI RAGHU RAMAIAH : As 1
said last year too we imported some alcohol
and whatever our requirements are to the
extent that import is necessary we shall cer-
tainly do so.

SHRI TENNETI VISWANATHAM:
Fromn the answers given it seems to me that
there is a competition between those who_are
addicted to drink and those who want to
manufacture alcohol out of molasses. I it
not therefore, in the interest of reducing this
competition that people should be allowed
to produce their own alcohol in their own
houses for drinking purposes?

WRITTEN ANSWERS TO QUESTIONS

EVACUATION OF TIBETAN BORDER VILLAGES
BY THE CHINESE

*722. SHRI YAJNA DATT SHARMA:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that the Chinese
across the border in Tibet!? are evacuating
villages 7 to 10 miles from the border int the
Central sector;

(b) whether unwanted Tibetan civilians
are being encouruged to flee to India; and

(¢) if so, the steps taken by Government to
screen all Tibetan refugges entering India
to detcct any Chinese sabotcurs entering
India in the garb of refugees?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT): (a) Government
have no information to support this state-
ment.

(b) Some Tibetan refugees are fleeing to
India as a result of religious persecation or
similar reasons.

(c) All Tibetan refugees entering India are
carefully interrogated and scrcened to detect
and prevent infiltration of subversive ele-
ments. This information was given in ans-
wer to  Starred Question No. 1348 on the
24th July, 1967.

INDIAN STATISTICAL INSTITUTB

*726. SHRI R. S. VIDYARTHI: Will the
PRIME MINISTER be pleased to refer to
the reply given to Starred Question No, 1032
on the 10th July, 1967 and state:
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(a) whether any decision has since been
taken on the recommendations of the
Review Committee of the Indian Statistical
Institute; and

(b) if so, the details thercof?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI): (a) No, Sir.

(b) Does not arise.

MANGLA Dam

*727. SHRI HEM BARUA: Will the
Miniser of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that Government
have contributed Rs. 130 crores towards the
construction of the Mangla Dam by Pakis-
tan; and

(b) if 0, whether the political aspect of the
problem was taken into consideration while
making this contribution ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT): (a) No, Sir.

(b) Does not arise.

U. S. EMBASSY OFFICIALS CORRESPONDING
WITH STATE GOVERNMENTS

*728. SHRIA.K. GOPALAN :
SHRI GANESH GHOSH:
SHRI UMANATH:
SHRI P. GOPALAN :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that the cfficials of
U.S. Embassy are writing directly to the
State Governments ignoring his Ministry;

(b) if so, whether the Chief Sccretary,
Jammu & Kashmir Government has for-
warded a letter from one U.S. Embassy
official asking the State Government to give
facilities to some Embassy officials visiting
Kashmir;

() whother Government have taken up
this matter with the U.S. Embassy; and

(d) if s0, the outcome thereof ?





